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lU AND ARUNACHAL PRADESH)

NO.HC.Vrr-21/ 2008(Pt.)/ 1780/A'

From Shri Saptarsht Garg,

Jornt Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, .loint Registrar,
Gauhati High Court,
Itanagar Permanent Bench

Dated Guwahati,

Sub:- Earned Leave

Ref:- No. HC(IB)-VIG/o1.I2023 dated 01 03'2023

Sir,

s -iL

March, 2023.

Wlthreferencetotheabove,IamdirectedtoinformyouthatShri
Lobsang Tenzin, District and Sessions Judge' Tezu' Lohit District has been granted

earned leave for 2 daYs on 06'03'2023 & 07'03'2023' along with station

leave permission from o5'O3'2023 to 08'03'2023 A senior ludicial officer at the

station will remain in charge of his Court and offlce ln his absence'

Yours faithfullY,

eLl-
,T REG IST R(VIGI LAN E)

N H VII- 1 78 -17 a t3- 03--LeLs)

Copy to:

Zto.

l.ShriLobsangTenzin,DistrictandSessionsJudge'Tezu'LohitDistrict'

The Project Manager, Gauhati High Court
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